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messages received from the Lok Sabha, 

signed by the Secretary-General of the 

Lok Sabha:— 

(I) "In accordance with the 

provisions of rule 120 of the Rules of 

Procedure and Conduct of Business in 

Lok Sabha, I am directed to inform you 

that Lok Sabha, at its sitting held on the 

10th June, 1998, agreed without any 

amendment to the Representation of the 

People (Amendment) Bill, 1998, which 

was passed by Rajya Sabha at its sitting 

held on the 2nd June,  1998." 

(II) 

"In accordance with the provisions of 

rule 120 of the Rules of Procedure and 

Conduct of Business in Lok Sabha, at its 

sitting held on the 10th June, 1998, agreed 

without any amendment to the Merchant 

Shipping (Amendment) Bill, 1998, which 

was passed by Rajya Sabha at its sitting 

held on the 3rd June, 1998." 

THE BUDGET (GENERAL), 1998-99 
(Contd.) 
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� ह!   	�8
/�, 	�f� 
ह �� 
��*�� "�  ��� 7�� 	ह�2� ह��� ��� ह! �" �/< 	':� 
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"ह� ह! �" �� "�  ��+ L%�� 	':� �� "� ��/=���" 
$���'�� ह	� "��� (��ह+   �
O�" ���� �"���O 
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���'d
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 much change in the administrative system and 
the planning process. And that is why we 
could do anything, but just blame the machinery 
through which the Budget is prepared. We do 
not have the resources. For the last 50 
years, the planning process has been so 
defective that we could not do anything to 
increase the production level, to have the 
minimum infrastructure so as to continue 
production for generation of resources. 

We thought of becoming a welfare State. 
We floated lot of Yojanas. We did lot of 
planning. We prepared lot of schemes, a lot 
of projects. They become rather a liability for 
the country, instead of resulting in productive 
assets. That is where the Planning Commission 
failed. 

What was the prescribed role of the Planning 
Commission? To lay down the priorities and 
finalise the schemes to be taken up in different 
parts of the country, on the basis of the 
proposals from the State Governments. But 
what was done? The entire planning process 
was medu-lated at the behest of the ruling 
party at the Centre and the Union Cabinet. 
Though it was called the Planning Commission, 
in effect, it was just an administrative body, a 
subordinate body, of the Union Cabinet. Funds 
were distributed at the whims of some Ministers; 
may be the Prime Minister, the Finance Minister, 
or, some other Minister. Threrfore, equitable 
distribution to the appropriate sectors did not 
take place. 

I can give one example here. I belong to 
the North-East. We have thirty-three per cent 
of the water resources in the country. Because 
of the steep hills in this region, we could have 
more dams for production of cheap hydro 
power. The North-Eastern Region has the 
potential of producing 55,000 MW of hydro 
power. But I am sorry to say, till today, our 
region, the North-Eastern Region, remains a 
power-deficient area. 

Today, Sir, the country is suffering because 
of shortage of power. Power is the basic 
infrastructure for development. 

"��� "�  ��+ ��̀ �  ह�+ ह!, ����+ �	N=� "��� "� 
�/�� ह� �हJ 6`��   ���"� 	!�� �� 	��� 6`�+, �� 
	��O "� ���� ��� �� #
�� �*� ह��� �� 	!�� "ह� 
ह��� �" ��"� �� ��- ह!, /ह "�R� $g;� ह!   
��� 	��O "� 	!�� ��"�  ��	�� �*� ह!, 6� 	��O "� 
��"� #
�� 	� �*�� (��ह+   	�f� ���� ह! �" 	�f� 
��"�  ��- "� �/��% "��� (��ह+   ����+ 	! �/< 
	':� �� l��� L,��� �"+ �+ ��- "� �/��% "��� 
ह�+ $��� ��� �	�I� "��� ह2'   ���� 	�f� �� 	_"� 
��
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THE VICE-CHAIRMAN (SHRI 
TRILOKI NATH CHATURVEDI): Dr. 
Arun Kumar Sarma. It is his maiden 
speech. 

DR. ARUN KUMAR SARMA 
(Assam): Mr. Vice-Chairman, Sir, this is my 
maiden speech in this House. We have 
already deliberated on this subject in detail 
and I have been listening to most of the 
speakers of this august House. I must say 
that I am not an economist. I was teaching 
in a University, an Agriculture University 
of Assam before coming to this 
Parliament. Whatever has been deliberated 
in this House, it tempted me to think about 
it from a different angle. For the last 50 
years we have been deliberating on the 
budgets, on the Indian budgets prepared by 
the Finance Ministry. Every time we just try 
to find out loopholes in the Indian Budget 
prepared by the Finance Ministry without 
going into real crux of the problems of this 
country. The point I want to make is, that we 
do not have adequate resources to meet the 
budgetary requirements. 

After we became independent, we 
inherited a variety of systems, a 
machinery from the British regime. The 
British regime tried to explore and exploit 
resources from the States and the provinces 
at that time. The usual practice of British was 
to bring money from the States and 
provinces, accumulate it at New Delhi and 
then take it away to the United Kingdom 
for welfare activities there. After this was 
brought to our own administrative set-up, 
we could not make 
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But we have not tapped this potential in 
the North-Eastern Region. 

Sir, wc have borrowed a lot of money 
from foreign countries. We have become 
indebted, to a great extent. We did not 
have resources. We borrowed. What did 
wc do? We created jobs in the public 
sector, in the Government sector, capable 
of producing nothing. We retained the 
education system of the British. What is 
the result? Lakhs and lakhs of graduates, 
educated youth, are coming out every 
year, capable of applying for Governmnt 
jobs only. They are not capable of earn-
ing their own livelihood with the kind of 
education they have. I do not blame our 
youth. We have just inherited this system 
from the British, which was meant for the 
creation of a certain number of bureauc-
rats, a certain number of clerks. The 
country could not adopt any effective 
plan programme. 

What is the position in which we find 
ourselves today as a result of this? One 
hon- Member Shri Pranab Mukherjee 
pointed out in his speach today. It touched 
my heart. He said that the loan burden — 
both principal and interest — is more than 
our revenue receipts, i.e. whatever amount we 
are earning from within our country an 
amount greater than that is being paid in the 
form of loan repayment. It means, we are in 
the stage of bankruptcy. Who is to be blamed 
now? 

From my student days, I have been 
seeing a lot of debate taking place in both 
Houses of Parliament and in the State 
Legislatures. I find that it is mostly to blame 
the other politicians and point out as to what 
wrongs they did. I do not know what kind of 
constructive deliberations we have made to 
really find out the truth. That is the crux of 
the problem. This is what we have to do. 
This is the need of the hour. I hope, in 
future, we will address ourselves to this. 

I strongly feel — this may not be 
acceptable to most of the learned Members, 
but, as a new Member, I must express my 
viewpoint — that we must 

change our Constitution. There should be 
another Constituent Assembly. Let us 
find out as to what are the problems, what 
are the real problems of the country and the 
practical solutions to these. If the real 
problems of the remote corners of the 
country are properly dealt with, we need 
not invest much in security, we need not 
invest much in defence. Nearly 40 per cent 
of our Budget goes for defence and 
internal security. 

The situation in Assam and in most of the 
other States in the North-East is such that the 
State Government are not capable of paying 
the salary of their own employees, not to 
speak of taking up any developmental 
activity. What is the reason? After the 
Independence, the Constitution was amended 
time and again to curtail the power of the 
State Governments to raise their own 
resources. Amending the Seventh Schedule, 
some of the items were transferred from the 
State List to the Concurrent List and from the 
Concurrent List to the Union List. Now the 
Central Government is blaming all the 
State Governments that they are not capable 
of delivering goods to the people. All the 
liabilities were left with the State 
Governments and the resource-earning items 
came to the Union Government. The 
Centre enjoy 80 per cent of the total 
resources, leaving the States with the 
liabilities only. 

In India, the first oil refinery and the first 
tea garden was established in Assam. 
Coalmines were established a railway line 
was installed and so many other develop-
mental activities were taking place in 
Assam during the British time. 

But what is the fate of Assam now? 
Why has the insurgency cropped? Without 
solving their real problem, only blaming the 
people of Assam or the people of the North-
East will not solve the problem neither in 
Assam nor in any other State of the 
country. Hon. Member, Mr. Naidu, says 
that the regional imbalance is very much 
because, at the behest 
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of some influential politicians of the ruling 
party, the Planning Commission decides 
what Plan fund will go to which part. 
That is the reason why, despite having all 
the water resources, we do not have 
important power projects to generate 
adequate power which is the immediate 
infrastructure needed for any development 
activity. Even for education of children, we 
need power. Power is the basic need for 
any developemnt, but we could not generate 
it sufficiently for the last 50 years. This is 
shame for our country which is having so 
much of population, so many educated 
people and so many strong personalities. 
The time has come to review the entire 
system. 

Mr. Vice-Chairman, Sir, I must emphasise 
one issue of the Planning Commission. 
Whatever the Planning Commission has 
practised during the last 50 years through 
different planning processes, it resulted 
reasonal imbalances in development 
therefore it should be a constitutional body. 
There should be definite criteria on what 
kind of fund disbursement and planning 
process will be taken up by the Planning 
Commission. The Finance Commission is a 
constitutional body. So, definite guidelines 
are followed by it. But most of the funds 
allocated through the Planning Commission 
during the period have gone to the 
developed States. There are many Central 
Sector schemes, in duplication with the State 
schemes. Education, health etc. were 
State subjects. They have been transferred to 
the Concurrent List. Now there is duplication 
in most of the items. For education, there is 
the Union Budget and there are also the State 
Budgets. For agriculture also there are the 
State Budgets and there is the Union Budget. 
There is unnecessary duplication in most of 
the subjects. 

If you take one scheme the method of the 
scheme is such that by the time it reaches 
remote areas of the North-East, another 
scheme starts. The privilege goes to the 
developed States because they can get the 
full benefit of the scheme. They are 
privileged to know the details of the 

scheme at the beginning and they have 

sufficient funds to give the matching grant. 

No State Government in the North-East is in a 

position to give the matching grant. So, 

whatever money is given in the name of 

Central Planning, it does not really reach the 

common people of the North-East. It is not 

the case of only the North-East, but it is also 

the case of Bihar and some other parts of the 

country, so, there should be a drastic change 

in the entire administrative set-up and we 

must have a review. We must have a review 

of the work in the public sector, in all the 

Government and even the State Government 

offices. A number of surplus employees are 

having no work. Some may, of course, be 

required at a particular time, but not always. 

We are just paying them for nothing. There is 

no production. Because we inherited a 

socilaistic system and have become a welfare 

State, we can not afford to retrench them. 

Sir, we could not adopt advance technology 

in the North-East in spite of a large sum of 

money allocated to the North-Eastern States. 

We did not import proper technology. 

Therefore, it is said that the money has gone 

to wrong places. Some of the money went 

into the hands of the extremists as well. 

Therefore, the Centre is reluctant to give 

monetary assistance to the North-Eastern 

States. When India was attacked by China in 

1962—I was a very small child then—I 

remember a message went around of the then 

Prime Minister who said, "My Heart goes out 

with the people of Assam". Since the people 

of Assam could not be protected and the 

Indian Army„_also fled, the bureaucracy and 

the Planning Commission developed the 

impression—the politicians at that time also 

felt—that it was useless to invest in the 

North-East, because they felt that any 

moment this area might go to China. This has 

been reflected in the recent statement made 

by our Defence Minister, when he visited the 

North East. That is the reason why there was 

no proper investment in the North-East. Even 

in spite of the commit- 
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mcnts of both the then Prime Ministers, Shri 

H.D. Dcve Gowda and Shri Gujral and also of 

the present Prime Minister, when he visited 

the North East, very little has been reflected in 

the present Budget. That is why we feel that 

something tangent needs to be done to meet 

the basic needs of the North-Eastern States. 

India basically being an agricultural country, 

greater emphasis has to be given to 

agriculture. I must congratulate the former 

Finance Minister, Dr. Manmohan Singh, who 

was the first person to take a bold step in 

stopping the practice of spoon feeding. Earlier 

most of the population was being spoon-fed 

by borrowing from foreign countries. He at-

tempted to correct the mismanagement of the 

entire financial system of the country. 

Nodoubt, it has also produced some bad 

results. Our industries, even the smaller 

industries in the consumer goods sectors have 

to compete with the foreign industries in the 

field of potato-chips etc. Of course, we must 

have competition and we should not always be 

dependent on foreign loans. We must generate 

goods and services on our own. We must be 

self-dependent. That was the starting point 

when Dr. Manmohan Singh started financial 

reforms. I feel a special debate on this subject 

should be held so that for the future we can 

carve out our own pattern of resource 

generation for making our basic infrastructure. 

Sir, the economy of the North-East depends 

on animal husbandry, agriculture, 

pisciculture, handloom and textile industries. 

The situation is such that a lot of agriculture 

and horticulture items get rotten, because 

there is no transportation system, because 

there is no fruit and vegetable preservation 

system. For agricultural processes also our 

farmers have to invest. Here, one has to spend 

more to get a remunerative price. 

They have to face more trouble. They have 

to spend more for selling their produce and to 

get a remunerative price because of lack of 

communication facilities    and    storage    

facilities.    The 

i 

weather condition is very unfavouable most 

of the time because of the geopgraphical 

situation. The minimum infrastructure needed 

for that area is not there. The minimum 

development of the road communication is 

not there. The Central .Government is 

planning to construct express highways to 

link metroplitan cities with some parts of the 

country. But for the North-East this is never 

done. The North-East is still linked to the rest 

of India by only a 32 KM stretch of land. A 

single track railway line and a narrow 

highway servey as the only link with the main 

land. Ninety per cent of the North East has 

borders with the neighbouring countries. On 

the peripheries it has links with some 

neighbouring countries. If a fanner or if a 

trader or if an industrialist wants to have trade 

with people in Mumbai or Delhi or Chennai 

or Calcutta, it becomes uneconomical because 

the distance is too far. They should be 

allowed to have trade with the localities in the 

neighbouring countries. But after our 

Independence that was stopped. The foreign 

tourists were not allowed to go to the North-

East. Presently there are five States which 

have been restricted to foreign tourists for 

visiting purpose. Tourism is another aspect 

where the North-East can be developed. But 

for this purpose the minimum infrastructure 

was not provided. The basic infrastructure for 

sustainable development of the areas was not 

provided even after 50 years of our 

independence. Now, we are going in for 

global competition. But the people of the 

North-East are not in a position to compete 

even with some of the developed States of the 

country. We are just trying to have foreign 

investment. When our domestic investors are 

not willing to come to the North-East and 

invest, how can foreign investors come to the 

North-East and invest? These are imaginable 

things We must be practicable so that every 

part of the country can develop equally. 

Whatever discrimination is there, it should be 

removed. Based on the resources the States 

have, there should be equitable distribution of 

funds. 
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The Central Government should not be the 
master of all the subjects. The Central 
Government should keep with itself some 
important subjects like currency, defence, 
communication, security and external 
affairs. The ramaining subjects should be 
given to the States. Now, what is the 
grievance of the common people in the 
remote  areas? They say that the Central 
Government is exploiting them and not 
giving them money. Is it a real thing? They 
should be given their legitimate due to 
develop themselves. The Central 
Government should be able to say, "This 
is part of your share money. There is no 
need to blame anybody. You develop 
yourself." Then, there will be competition. 
Then, every state will think, "This is our 
share money. We cannot get more than that." 
Now, everybody is coming to the Central 
Government with a begging bowl. 
Everybody tries to influence the Planning 
commission and the Ministers to get more 
money, whoever can influence them will 
get the money. What about the 
inaccessable States which are far away 
which could not come on par with any of the 
developed States of the country, after the 
British period? We feel that there should be 
a drastic change in the entire planning system 
and the budget making system and the 
financial management of the country. For 
that, I hope and pray that another 
Constituent Assembly should be 
constituted. Let us discuss the matter 
threadbare and find out what really can 
lead our country to become stronger and 
developed to compete with the other 
developed countries of the world. 

With these words I conclude my 
maiden speech. Thank you. 

THE VICE-CHAIRMAN (SHRI 
TRILOKI NATH CHATURVEDI): Dr. 
Sarma, thank you. I would like to assure you 
that the entire North-East has a very 
important place in the heart of India. 
There might have been some 
inadequacies at any given point of time. All 
the Governments at the Centre have 
cherished the people of Assam as very 

valuable colleagues and feel proud of the 
State's resorces. We do not have any kind 
of discrimination against North-East. They     
should     riot     feel     alienated. 
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� N�, �� /Q= 
1600 "��� |�+ "� L/%�� �"
� �
� ह!   
2��
� 
*�� �� 
@�� +" |�
� �"�� "�  �ह��� �� 
	����
 �/< 	':� �� �� /PFv "��� "� घ�QC� "� N� 
���"� ��� 	� �� ��/��x' "� #
�� 	� �* "� 
68हO�� ��� घ-� "� 50 L��H� "� ��
� .� 	! 
�	f�� ह2' �" ह	 �� "� ��/��x' "� �� "��� 
ह�
� H�
� �/< 	':� �� /PFv "� �� /���� �� ����   
>�	�C �!"O "�  ��
� 	����
 �/< 

	':� �� 250 "��� |�+ $�%" "� ��'-� 
�"
� ह!   ����?= "� �ह,�� �2'�� 	� /PFv "��� "�  
��
� 500 "��� |�+ "� /PFv "� ह!   >�	�C 
����2Z� "�  ��
� 1627 "��� |�+ "� L�/%�� �"
� 
�
� ह!   +"�"P � ��(�� 
����x' "�  ��
 58 
L��H� ��'-� 	� /PFv "� �� ह! .� L
�� "�  �_� 
�� ��� "�  24 ���O 	� ��
�- L����- "�  &� 	� 
�/�� R�� ��	� 
���� L��K� "��� "� ��� "� ह! 
  ��
�� "� ���/%�, *��, ���, "�-���H" ��� 
(��O "� ���� *��� "�  ��
� �"��� i� �?- "�?= 
"� ��� "ह� ह!   
@�� ��	� 
ह ह! �" ��"� �"� 
��ह �� "�
)F8/� �"
� ��+�� ���"� 	! �	f�� ह2' 
�" �� "�  ��N ��̀  "� "�  "�� � "�� 
���� `�" 
�� �����   
�� �"��� i� �?- "�?= 6�(� 
���� 
��� "� "�  �"���O "� `�" �� 6��[% "�/� ��
� 
�
� �� ��'/O 	� �ह�� /��� �"���O "� F,N�� 	� ���� 
���/�=� ह���   	! �	f�� ह2' �" �� ��H 	� �ह�� 
/��� ��� �� �/H�Q &� �� >�	�C ���� ह!, ��'/O 	� 
�ह�� /��� ��� ह!, ���"� ����� ���� 65-66 
"��� ह���, 6�"� �ZN"-F,N�� 	� �H���� 
��%�� ह���   
�� 6�"� �ZN" F,N�� 	� ��%�� 
ह��� �� ��H "� �ZN" F,N�� 	� �� ��%�� ह��� 
�
O�" �� ��H "� �ZN" F,N�� ��'/O 	� �ह�� /��O 
"� �ZN" F,N�� ��'/O 	� �ह�� /��O "� �ZN" 
F,N�� �� ���=� "��� ह!   +" 7�� F,N�� "� 
��	)C ह� �"�� ह! �ह�' �� ह	 �/��HO �� *�@�8� 
�
�� "��� "�  ��+ 	��2� ह!, �� 
���� "�  
�R����2/=" ���2 ह��� "�  ��� ह	 � "� /� �]	-
���=� हO�� �F5" �/��HO "� �� *�@�8� ��
)� "� 
�"� ��   ��8�� 	! +" ��� �/< 	':� �� �� "ह�� 
(�ह�� ह2'   �� 
ह घ�QC� "� �� N� �" ह	 >�	�C 
�/"�� .� "P �Q "�  e�: 	� $��� �"� घ���2 6]��� 
"� 60 L��H� ��/�,- "����, $�� 6� �p
 �� ह	 
�2� ह! ���"� ह	��� �/a/�� ह! �" i	H: ह	 �� 
��H� 	� ��� �m���, ��� /��� ���O 	� H�
� ह	 
$��� ��- "� 60 L��H� "P �Q "� $N=-4
/,N� �� 
*(= "� ��+'��   

	! ����+ �� LH'�� "��� (�ह�� ह2' �� ��- 
"� �" �He� ���� ����
��� e�: 	� ���"� ���'�� 
6��e� "� �
� ह! ��	� 	����
 �/< 	':� �� �� 50 
����- "� /PFv "� ह! .� ��;�� /Q= "� ����� 	� 
�ह�' ��;�� /Q= 4,715.85 "��� "� �/'-� �"
� 
�
� N� �� /Q= 7,047.12 "��� "� �/'-� �� 	� 
	� �"
� �
� ह!   
ह ���H $�� �� 6 ����- ��0 ?�0 
��0 –�� "�R� "	 ह!   ���"� ���� �" 	����
 �/< 
	':� ���� "ह� ह! �" 
ह �� ह	��� /�=	�� 
���� 
$/�% ह!, �� 
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ह	��� �/J 
���� ह! ��"�  $'� �" H�
� 6 
����- "� �� ह	��� �p
 ह! 6�� ह	 L�I� "� ����   


�/� .� *��-"2 � "�  ��+ 
@�� 158.32 "��� 
�� /PFv "�"�  214.76 "��� "� ��+ �+ ह! ��'�� 
���� ���� �/H�� ��H "�  ��+ 	�8
/�, 	! �	f�� ह2' 
�" 
ह ���H $�� �� $�
)I� ह!   ��;�� ���O 	� 
x�FK�" .� +�H
�? 	� �� ह	��� �?�	� 
��R��	�� �ह� ह! ���� ��*"� "ह� �� �"�� ह! �" 
ह	��� ��H "� �_�/ ���� �ह�� घ-� ह!, �ह�' 1952 	� 
+�H
�� *��O 	� ���� LN	 �K�� �� N� /ह�' �� 
ह	��� F,N�� �ह�� ह� �
��
 ह!, �� ���� F,N�� "� 
��*�� ह�+ �� e�: 	� .� $�%" �/��/�H "��� "� 

���� ह��� (��ह+   
@�� /PFv "� �
� ह! ���"� 

ह $�
)I� ह! ���� ���� �/H�� ��H "� ��*�� ह�+   

�He� "�  e�: 	� ����H� [��" ��?= "�  	� 	� 
"� /� 3 "��� "� /PFv "� �
� ह!   	�8
/�, 6 /Q= �� 
��"� 14 /Q= "�  ���"-����"�x' "� ��H�5" .� 
$��/�
= �He� ���� "� �� �� ��H "� �p
 ह! �� 
ह	��� "�',-�-
2H�� �[����H� ह! 6�� ��*�� ह�+ 
"ह� �� �"�� ह! �" 
ह ���H �ह�� "	 ह! .� �� 
	� 	� ���H "� �m��� "� �/a
"�� ह!   	��� �/a/�� 
ह! �" 	����
 �/< 	':� �� �� �� #
�� ����    

	�8
/�, "' I
2-� �He� "�  ��+ �� �/'-� �ह�� 
"	 �"
� �
� ह!   ��;�� /Q= �� 	� 	� 20 "��� "� 
�/'-� �"
� �
� N� ���"� �� /Q= ��� �हJ �"� 
"��C �� 10 "��� "� ���H घ-� "�"�  "� /� 10 
"��� ��	� �"
� �
� ह! ���" "� ; ���O "� $��� 
�'"�� ह! �" ��� /��� ���O 	� ��8ह� "' I
2-� "� 
�He� �हJ 	��2	 ह���, ��8ह� "' I
2-� "� Y�� �हJ 
ह��� /� ���e� "�  �	�� हO��   "' I
2-� "�  Y�� "� 
��� �/a
"�� �� ह� e�: 	� ह!   ��� ��*�� ह�+ 
"' I
2-� �He� �� .� $�%" �/'-� "��� "� 
�/a
"�� ह!   	! 	����
 �/< 	':� �� �� (�ह2'�� 
 �" �� �� $/a
 #
�� ��   

	�8
/�, L�@���"� �',N��O, ह	��� �� ��0 
��0 -��0 ह! ��;�� ���O ��"� F,N�� 	� ��� 
����/- �� ह!   
� ह	��� ��H "�  L�F,-��
� 
�',-�-
2^� ह! .� ��"�  	�#
	 �� ह	��� ��H "� 
"�R� �/"�� ह�� ह!   ���"� "	 �/��/�H "� /�ह 
�� �� L�@���"� �',N��O "� �H� ���'�� *��� ह�� 
ह!   
ह ,/��� 
�{
 ��� ह! �" �� ��� 	����
 
�/< 	':� �� �� ��;�� /Q= "�  224.51 "��� "�  
�/���� 310.76 "��� |�
� �*� ह!   	��� �/a/�� ह! 
�" �� �/'-� �� �� �',N��O "� F,N�� "� ; � "� ; 
`�" ह� �"� ��   

	�8
/�, �� ��- 	� �/)�%" �� *��� /��� ��� ह! 
/ह ह! 4
/���
" �He� "� 6��e�   /�"� H�� 
+�2"� H� "�  ���� 	� ह	��� ��� ��O "�  ��� �����C 
�	
 �	
 �� $��� �/(�� 4
3 "��� �ह� ह!   ���"� 
�� /Q= 4
/���
" �He� "�  	� 	� ��;�� ��� �ह�' 
�'H��%� ��- 	� 20 "��� N� 6�"�  �/���� �� /Q= 
"� /� 10 "��� �*� �+ ह!   	! (�ह2'�� 	����
 �/< 
	':� �� �� �" �� �� $/a
 #
�� ��   ���� ��H "� 
��������� �2� ह� �"�� ह!   

	�8
/�, 	! �� $/�� �� 	����
 �/< 	':� 
�� .� �� 	����
 ��� "�  	�#
	 �� 	����
 
	��/ �'��%� �/"�� 	':� �� "� #
�� �� ��H "�  
�/a/�/@��
 "�  �He"O .� �?>� "���� "�  �Hp"O 
"� �� 	�'� "� x� ������ (�ह�� ह2' �" 
�/a/�/@��
 $����� �
�� �� �� �',��� /���	�� 
���� "� ��� "� ह! �� ��"	�?�H� 	��/ �'��%� 
�/"�� 	':��
 	� ��� ह�� (	����
 	':� �� "�  
�/(���N=) �� �� #
�� ��
� ��+   68ह� ,/�"�� 
�"
� ��+ ����� �" �',-�-
2H'� 	�, �/a/�/@��
O 
	�, �?>� "����O 	�, H�e�C" /���/�C 	� ��%�� ह� 
.� �/@�ZN
O "� `�" �� �He� L�I� ह� �"�    

	�8
/�, �e� "�  ��- 	� 14.13 L��H� "� /PFv 
"� �� ह!   $� ह	��� �� ����� ��H ह!, ���",��� ह!, 
(���� ह!, 6�"� �� �e� ��- ह!, 6�"� ����� 	� 
ह	��� �e� ��- �ह�� "� "	 ह! .� ह	��� ��H "� 
���e� "�  ��+ �� (��_��
�' ह! 6�� ��*�� ह�+ "ह� �� 
�"�� ह! �" ��	� .� $�%" L�/%�� "��� (��ह+   
/��� 
ह *�H� "� ��� ह! �" 	����
 �/< 	':� �� �� 
�a/��� ��
� ह! �" �/a
"������� �� 	� 	� 
.� �/'-� �"
� �� �"�� ह!   	! �� ��- "� 
,/��� "��� (�ह2'�� �
O�" 	����
 �/< 	':� �� �� 
�� �	
 ह	��� ��	�� �� �/a/4
��� (��_��
�' ह! 6�� 
��*�� ह�+ ��	�C� X�) "�  e�: 	� 2608 "��� "� 
�/'-� �"
� ह! �� �" ��;�� /Q= �� 60 ����- "�  
���� �m� ��
� ह!   ��� L"�� �� $'���e �/��� "�  
��+ 52 ����- "� /PFv "� ह!   
ह ,/��� 
�{
 
"�	 ह! .� (��_�� "� ��*�� ह�+ 
ह �/a
" �� N� 
  

	ह��
, 	! +" ��� ��"�  	�#
	 �� 	����
 
�/< 	':� �� �� �
 "� ���� /��� �_"�� ��H� ���O 
"�  ��+ "ह�� (�ह�� ह2'   
@�� 	����
 �/< 	':� �� 
�� �
"� "� ��	� 40 ह��� �� �m� "�"�  50 ह��� 
"� �� ह!, ��8�� 60000 �� �� "�"�  ?�m ��* |�
� 
�" ��� ���O "� "� � �
 ह! 6�"�  ��+ �
 "� 
"� �� 20 R���� ह! .� ?�m ��* |�
� �� X�� 
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�
 /��� ��� ���O "� (�ह� 6�"� �
 (�� 
��*, ��'( ��* "� ; �� ह� 6�"�  ��+ �
"� "� 
�� 30 L��H� ह!   	! (�ह�� ह2' .� 	! �हJ, 	! 
�	f�� ह2' �" �� ��H "�  ��� �_"�� ��H� ��� 
(�ह�� ह! ��� L"�� "� L���i
�+' �	�(��-�:O "�  
	�#
	 �� 4
3 ह�� ह! �� ���O "�  ��( 	� 20 R���� 
.� 30 R���� "�  ��( 	� �
"� "� +" �� .� 
�'G��2� ह��� (��ह+   ?�m ��* ���"� �
 ह! 
6��� M
��� .� ��� ��* ���"� �
 ह! 6��� 
"	 "�  ��+ 25 L��H� "� �
"� "� �� +" .� 
6�	� �'G��2� "� �� �"�� ह!   ���� 	! �	f�� ह2' 
�" �
 "�����x' "� N��� R�
�� ह��� .� 
���� �/< 	':� �� "� "� ; �/H�Q ��"��� �हJ ह��� 
  

	�8
/�, $'� 	� 	! "ह�� (�ह�� ह2' �" �/< 
	':� �� �� ,/��H� "� �/a/ $N= 4
/,N� �� ����� 
"� +" $g;� L
�� �"
� ह!   	'�� "�  �_� �� ���� 
�ह� �� $N= 4
/,N� 	� ��� R2' "�� "� L
�� �"
� 
�
� ह!   घ���2 6@�� "� L��,�%) 	� ���+ �*�� "�  
��+ 
@�� "� ; �'�eC/�� "� �ह��� ��
� �
� ह!, 
��8�� ��	� +" x� �ह�' �����
 $N= 4
/,N� 
�/��H� �2'�� �� �2�� ��ह �� ��r� �हJ �ह���, "� ; 
,/�/�'�� "� ��/�� �m��� /हJ �� �/��H� �2'�� "� 
�� �"P c- "��� "� �2�� "��HH "� �� ह!   �/��H� 
�2'�� "� �� L��/ ��� �ह���   X�) "�  e�: 	�, 
���/ह� "�  e�: 	� .� �'(�� ���� �� �%���2� e�: 
ह! 6�	� �� 
������ 4

 	� 35 R���� /PFv "� �� 
ह!   ���� �2'�� ����� 	� ह�(� ��� ह��� .� ��N 
ह� .@���" ����/�%
O 	� (_��R� ���� �
���   
	�8
/�, ��	� "�  e�: 	� �� ���� ,/��H� "' ���
O 
"� *�� ��
� �
� ह! 6��� �/<�
 e�: 	� �� 
L��,�%) ह���   	! �	f�� ह2'  �" ���� ह	��� ��H 	� 
.� $�%" �(� ह��� ����� �" �� ��H "� 
�'?,G� "� R�
�� ह���   

	! �/< 	':� �� "�  �� ��ह��" "�	 "� 
LH'�� "��� ह2' .� ����+ �� ��- "� �	N=� 
"��� ह2'   

�� H[�O "�  ��N, ���: ��"� �ह��-�ह�� 
%8
/�� �" ���� 	�f� ����� "� $/�� ��
�   

SHRI LACHMAN SINGH (Haryana): 
Mr. Vice-Chairman, sir, many hon. 
Members have talked about certain things 
which are there in the Budget. It is 
customary that when we are in the 
Government, we support the Budget. But 
when we are in the Opposition, we 
oppose it. I will not adopt this method. 
There   are   verv   eood   thincs   in   the 

Budget. I would like to support those 
things. For example, take the case of 
housing. It is a very good thing. The 
present Finance Minister has adopted a 
liberal attitude. There would be no wealth 
tax for five years. It would be 100 per cent 
free for the first five years and 30 per cent 
for another five years. But I would like to 
request the Finance Minister to add one 
thing into it. The Rent Control Act should 
also be amended so that the owner can be 
in a position to eject the tenant after five 
years or after ten years; let it be ten years. 
I don't mind. But there should not be 
perpetual ownership of the tenant. Then I 
am sure that thousands of people will get 
employment and particularly people of 
Bihar and U.P. will be benefited because 
thousands of buildings, commercial as well 
as residential, will be built in a very short 
time. Secondly, I would like to say that 
when I was the Industry Minister in 
Haryana, people used to see me in Delhi 
regarding subsidies. Mr. George, who is a 
very intelligent man has changed his 
views now; he has become a rightist, he 
is sitting in front of me. So he will 
appreciate that the subsidies have 
destroyed our country. So some subsidies 
must be abolished. Take the case of gas 
and petrol pumps. One of the Ministers 
was fined Rs.50 lakhs by the Supreme 
Court on allocation of petrol pumps. So, 
the Vajpayee Government consisting ol 
18 parties should immediately abolish this 
system and this should be free. Anybody 
who wants to install a petrol pump or a 
gas agency can do it in no time. Then, let 
the market prevail and the rate prevalent 
in the market will be available to 
everybody. Why should the Government 
cling to that and sit on that by saying that 
they will allot Petrol Pump and gas 
Agency. Sir, I can take an oath and say 
that even now lakhs of rupees are given 
for getting allotment even in these 
Committees. That is a hard fact; so it 
should be abolished. Why does the 
Government want to keep it with them? 
Let it be free. Everything should be free. 
Dr. Manmohan Singh has paved the way 
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and Mr. Chidambaram followed it. Same is the 

policy of Mr. Sinha at the moment. There may 

be some little changes; I do not think there are 

a lot of changes. So I request the Finance 

Minister to decide it in the Cabinet meeting. 

Secondly, women Reservation Bill should 

come in the present session so that the reserved 

constituencies can also be changed. There is 

heart-burning in the people when they see that 

some constituencies are reserved for the last 

40-50 years. Ambala is reserved for the last 40 

years and same is the case with Sirsa. So this is 

not fair. It should be changed and Govt, will 

get 2/3rds majority for Amendment of 

Constitution. The entire House says that you 

bring the Bill and it will be passed. Sir, one 

thing is very essential. The Punjab 

Government should be helped. The Akalis in 

Punjab have saved Punjab. Now the ISI 

agencies don't dare to come to Punjab. So, the 

Badal Government should be helped in all 

respects. Supposing, there is a war between 

India and Pakistan, Punjab has to fight that 

war. If the Punjab people are with us, only then 

we can win. So the entire country must help 

Punjab Government. Any party or any political 

party which wants to destablise Punjab 

Government must be discouraged. Nobody can 

win elections in Punjab except the Akalis. 

Though I am a Congressman, I am not an 

Akali, I am a practical person, not theoretical. I 

know that ground realities are as such in 

Punjab. So they should be helped by all means. 

Secondly, I would request that the farmers of 

Punjab and Haryana should be helped. They 

are contributing 70 per cent to the foodgrain 

pool of the country. Sir, Haryana should be 

given at least Rs. 1000 crores as aid because 

we have no water. There is no irrigation 

facility in Haryana, drinking water is not 

available, roads are in a very bad shape and it 

is the same with electricity. What to talk of all 

these, even in Delhi it is very bad. You are 

seeing it everywhere in the country. So, I 

would request that help must be given to 

Haryana if you want the country progress. I 

would request one thing to 

the Finance Minister. In future the Budget 

should be presented on the 28th of Februrary 

because for the last two years the Budget is 

always presented in the middle of the year. So 

I will pray to God that this Government lasts 

for that period also so that they can present 

the Budget on 28th of February. I pray for 

that. 

9 PM 

I am praying for you. I am not praying for 

anybody else. 

Then, Sir, I want to make an appeal. I live in 

Chandigarh and Kalka. Now, Himachal is an 

industrially backward State. Kalka was in 

Nalagarh in H.P before the division of Punjab. 

But the topography of the area has not 

changed. It is not our fault that we have been 

put in Haryana. It is the fault of those leaders 

who did it. And Punjab also suffers. I request 

that Kalka, Pinjore Block, Panchkula District, 

Yamunanagar and Ambala should also be 

declared* industrially backward. Why only 

Himachal areas? We will also contribute 

something to the country. 

These areas should also be declared industrially 

backward. Sir, when an area is declared 

industrially backward, there is no income-tax for 

five to six years, there is no sales-tax and many 

other facilities are made available in that area. Sir, 

climatically it is a good area. We can develop 

these areas industrially. I request the Central 

Government to kindly accept this demand. I had 

made this submission last year also. Then there is 

another heart-burning issue. From Kalka to 

Parwanoo it is only a-distance-of one kilometre. 

These two towns are linked through STD. I 

mentioned it last time and I don't want to blame 

that. Government. They have gone as an unhappy 

lot. The Minister has also gone. I don't know 

whether he had won or not. But he had promised 

that he would do it. The bureaucracy did not allow 

him to do it. Sir, from Kalka to Parwanoo it is a 

distance of only one kilometre and there 1    is 

STD. From Parwanoo to Shimla, which 
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is a distance of 90 kms., it is a local call. 
Sir, the whole of Himachal is through 
local calls, thanks to Sukh Ram, who won 
on account of that. So, from Kalka to 
Parwanoo, it is STD. From Kalka to 
Chandigarh, which is a distance of 25 
kms. and Panchkula, it is STD. The then 
Minister had promised that he would do it 
in no time. But as you know, Sir, so far as 
the bureaucracy is concerned, papers 
move at a very slow speed. When the 
bureaucrat start functioning, India will 
become America. There is no doubt about 
it. We are much better than those people. 
The only problem is that in our country 
the file doesn't move. They say there is no 
weight on it. It is not the paper-weight, 
Sir. And the paper here means the 
currency. It is the weight of the currency. 
Things don't move in our country. That is 
the tragedy. And we always blame the 
previous Governments! So far as this 
Government is concerned, it has been in 
office only for the last two months. We 
cannot blame this Government for the ills 
done by the previous Governments. But 
the responsibility has fallen on their 
shoulders now. They have to decide what 
they are going to do now. I do hope that 
Mr. George, who is a very competent 
man, can do it, if he wants to do things. If 
he doesn't want, then it is my bad luch. I 
can't help it. I do hope that he will help 
me in this regrd. 

Mr. Vice-Chairman, Sir, how many 
more minutes are you going to give me? I 
hope you are not going to bajaofy the 
ghanti imcdiately. 

THE VICE-CHAIRMAN (SHRI 
TRILOKI NATH CHATURVEDI): I 
thought you did't need the ghanti! You 
will yourself regulate yourself. But I 
think you have made all your points. 

SHRI DIPANKAR MUKHERJEE: 
Sir, ...(Interruptions)... 

SHRI LACHHMAN SINGH: Oh! you 
are speaking daily. You are speaking 
daily and spoling the whole show of the 
House. Sir, we behave with dignity in this 

House. But we feel shame when we go 
out. People say, "Why do you fight like 
small boys'"? It is very shameful. I feel 
rather insulated that we fight like crows 
in the House. It is very insulting. We 
should not do that. Anyway, it is not in 
my hands. But, Sir, I have never done it. I 
think you have never seen me doing it. 1 
never get up unnecessarily and cry. Well, 
the media persons also like that. They 
will talk to them only. They will never 
talk to me because they don't know me 
since I don't cry. They talk only to that 
man who cries, as if only he is a good 
person. They don't know that Lachhman 
Singh was in the Haryana j Government 
for fifteen years. So, they will not talk to 
me. I won thrice as M.L.A. in Haryana. 
They will not talk to a person who knows 
everything. They will talk only to a 
person who cries here in this House and 
who creates halla-gulla, as if he is a good 
person. Anyway, 1 don't want to indulge 
in such matters. 

On the whole, Sir, the present Fiance 
Minister has followed in the foot-steps of 
the previous Governments. If things go 
well, the production will definitely go up. 
And creation of jobs will also be created. 
Mr. Vicc-Chairman, Sir, everybody wants a 
government job. Nobody wants to work in 
factories, They say, ह	� �� ��"��� �_"�� (��ह+, 
6�	� "�	 "� ; �हJ "��� ���� .� �R� ��"�  ह��� 
"�  ��� ह	 *�	 �� ��+'�� ��"�� "�  .� 6�"�  
��� ��8�����-	��)��� "�  ���� ����� H�& "� ����   

So, evrybody wants Government job. 
Nobody wants to work in a factory or 
somewhere else. So, I request Shri George 
Sahcb that he will do something for me 
about what I have said here at this late 
hour. At least, the Telecommunication 
Department will be called upon to do the 
needful. They can do it tomorrow. It is not 
a big job. It can be done tomorrow. I will 
go on praising you. I am here for another 
four years and I will go on praising you. 
Don't worry. There cannot be any whip for 
discussion 
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in the House. While I am ready to vote 

according to the whip, there is no whip on 

talking. So, I have afree will. So, do it today 

and let me know that you have done the job. I 

will be very happy on hearing that. Mr. Vicc-

Chairman, Sir, I am grateful to you for" 

giving me an opportunity to speak on the 

Budget. 

SHRI DIPANKAR MUKHERJEE (West 

Bengal): Sir, there is no arrangement for 

dinner. 

THE VICE-CHAIRMAN (SHRI TRILOKI 

NATH CHATURVEDI): There is 

arrangement for dinner. 

�� \���� ��ह �]��� : ��, �?�� "� 
$���	�- �हJ ह! ? 

SHRI JIBON ROY (West Bengal): Sir, let 

us adjorn the House. We can discuss it 

tomorrow. 

THE VICE-CHAIRMAN (SHRI TRILOKI 

NATH CHATURVEDI): Yes, there is 

arrangement for dinner. You have exhibited 

such remarkable patience which was also 

praised by Sardar Lachhman Singh. 

�� 
�
�� ��ह �&�5����� (ह��	���) : 
6����#
e 	ह��
, ��"� ����� ह� �� 	! $��� 
��� "ह�� �� �ह�� �� "� ; ��* �ह� ह2' 6�"�  ���� 	� 
"� /� 
ह "ह�� (�ह2'�� �" +" Hह� 	� +" 4
F3 
�ह�� ������ ��QC �� �ह� N�   /ह�' �� "�� ����� 
�� 6��� ��*� �" "� /� ��� ��	�, r���, �� �̀  ह! 
�'?�� 	� .� �ह�� ������ ��QC ह� �ह� ह! .� /� 
���O ��� �_� �� 6�� ��� �ह� ह!   6� 4
F3 "� 
ह 
��*"� ��� 6]��"�� ह�� .� 6��� ��"� �2;� �" 
���, �� ��� ��	� �"���+ ��̀ � ह� ? /� "ह�� 
��� �" ह	 ����� /��� �हJ ह!, ह	 �� ����� /��� ह!, 
��"�  ��� ह	��� ����� "� �K�� ह! ����+ ��̀ � ह!   
ह	 �� ����� "�  ��+ ��̀ �  ह!   �� 
ह�' �� "� /� ����� 
/��� ह� �� �̀  ह!   ...(�	����)... 

�� \���� ��ह �]��� (��5Y;��) : 6�-
���#
e 	ह��
, 	! "� /� ����� "�  ��+ ��̀ � ह2'    

>(. ��� %s
 ��ह ��I : 	! �� ����� "�  ��+ 
��`� ह2'   

�� \0 ���,(��� (�Q	 >
�
) : 	! �� ����� "�  
��+ ��`� ह2'   

�� \���� ��ह �]��� : ह	 �/H�Q &� �� 
��"� ����� "�  ��+ ��̀ �  ह!   

�� 
�
�� ��ह �&�5����� : ��, /�=	�� �� 
��- ह! �� ��- "� �'"�� "�  ��+ ��;�� ���O 
�� ��- ��H ह��, 6�"�  ��� 	!�� �ह�� �� $*
��� 
�m� �" "_� ��"� ,/��� "��� ह2' .� "_� 
��"� �/��% "��� ह2', ��?-���
5� �� �m� .�, 
6����«
e ��, 	!�� 
ह ��
� �" ��- "� ,/��� 
"��� /��O 	� �ह�� ���-��� %8�� ��̀  .� �2'����� 
N�, (�K�� �R "�	�= +'? �'?,G� "�  �� /3� ह!, /� 
N� .� +�0 ��0 ��0 "�  �'�`� N� .� $	�� 
���O �� 
� 7�� ���O �� ���"� ��H "� �	 
��%��C ���� �� "�� ����-���� �हJ ह!, 68हO�� �� 
��- "� ,/��� �"
�   ��, 6����#
e 	ह��
, 
���ह� ह! �" 
ह ��- ���� "� ��- �हJ ह!, 
ह 
��- �� ��H "�  �"��� "�, 	��2� "� ��- �ह� 
ह!   ��	� $(K�� �� �
� ह!, �����
 ���� ��-n "�  
�'�`� "� ��"�� �� .� �� 6K	�� �� �
� "� 
�"�� N� ? ���� ��- 68हO�� ���
� ह!, 
ह 6�"� 
����
O "�  ��5"� � $��"2 � ह!  

6����#
e 	ह��
, �� ��- �� ����� ह�+ 
	! �"��� "�  ���� 	� "� ; ���� �*�� (�ह�� ह2'   

	ह��
, 	����
 �/< 	':� �� �� $��� ��- 
��QC "�  ���� 6 	� 
ह ��� 	��� ह! �" "P �Q 4
/��
 
"�  �_� �� �"���]	" ह� �� ह!   ��;�� /Q= "� 
����� 	� *�@�8� 6]���� 5 �	��
� -� "	 ह�� 
ह!, ��� 68हO�� $��� ��- ��QC 	� ,/�"�� �"
� ह! 
  6����#
e 	ह��
, 5 �	��
� -� ��ह2' "� "�	� 
.� �,G���
� �� 	'��+ �+ ��ह2' "� "�	� "� $�� 
�ह��� ���
� ��+ �� 6�"� 
ह 	��� ह! �" ��H 
"�  �"��� "� ���� 4,000 "��� |�+ "� 
��"��� ह�� �� R�� "�  "	 ह��� �� .� 
ह 
���ह� ह! �" ��;�� 2 ��� �� �"��� "� 4 R��� 
*��� ह� (�"� ह! .� �"��� "� ��;�� 2 ��� 	� 
��	_�	� ����� "� /�ह �� .� "��� ���� "� 
/�ह �� ��"��� ह�� ह!   	�f� �� ���� 	� "� /� +" 
��� "ह�� ह! �" �/< 	':� 	ह��
 �� �"��� "�  
��"��� "� ����� "��� "�  ��+ +" R2 -� "_�� "� 
�� 	��/��� ���� "� L�/%�� �हJ �*� ह!   
ह 
��ह�
� $R��� "� ��� ह!   

	ह��
, 	! 
ह �� "ह�� (�ह�� ह2' �" �� 
���F,N�� 	� ��H "�  �"���O "� �]	ह]
� "�  ��+ 
	��2� ह��� ��� ह! .� ��"�  X�� ��"� ����ह 
�-"� ह!   ��"��� ��-n "�  	'�:
O �� �� .� L%�� 
	':� 
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�� �� �� 
ह ��� ,/�"�� "� ह! �" �"��� "� 
ह��� ���� *��� ह!   	! (�ह�� N� �" �/< 	':� 
	ह��
 "	 �� "	 �]	ह]
� "��� /��� ���� 
�"��� "�  ��r�O "�  �'�2 �� �O; ����   	ह��
, �� 
��H 	� $�� ह/��-�ह�� �� ���"� "�� ��	� 	� 
��+ �� 6�"�  ��r�O "� 10 ��* |�
� �	��� ह! 
.� ���� 	�'�� �	��� ह! ���"� �"��� "� �ZN" 
.� ��	���" ���F,N��
�' 6�� �]	ह]
� "��� "�  
��+ 	��2� "�� �� �� "	 �� "	 5 ��* |�+ �� 
6�"�  ��r�O "� �� ��   /��� /ह +" ��	� "� 
�]	ह]
� �हJ ह��� �F5" �2�� ���/�� 6�"�  ��N 
	� ��+��   7�� ���F,N�� 	� 	! 6K	�� "��� ह2' �" 
�/< 	':� ��"�  ��+ ��- 	� "�� � "�� L�/%�� 
"����   

6����#
e 	ह��
, $��� ��- ��QC "�  ���� 
7 	� �/< 	':� 	ह��
 �� 
ह 	��� ह! �" "P �Q ���� 
"� $N=4
/,N� "� %��� ह! �� �� $N=4
/,N� "� 
����� "�  ��+ �� �� ���F,N�� 	� 68हO�� "�� `�� 
"�	 �हJ 6`�+ ह!   �&�� �� ��� "� N� �" 
�"��� "�  ��+ "�R� ��� ��"� � �� /�=	�� ��- 	� 
�*� ���� .� *��� "� �/���"�C �"
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���� |�+ "� ह� �
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"ह �ह� ह2' �" $'��)cG�
 ��� 	�+" ��ह �� �/<�
 
�',N�x' �� (�ह� /ह /5?= �!" ह� 
� �2��� ��H हO, 
68हO�� ह	��� +" ��ह �� �V
"�- "� ��
� ह!   
���� ���-�� "�  ��+ 68हO�� "_� �� L�/%�� �"+ ह! 
? 	! �	f�� ह2' �" |�+ "� $घ��Q� $/	25
� "�"�  
68ह��� ��H "� $N=4
/,N� "� (�	�� ��
� ह!   

�/< 	':� �� ��- 	� 
ह ��� �� "ह� ह! �" "P �Q 
"� ����/�� "�  ��+ �� "� ��� 	ह]/ ह!   

6����#
e 	ह��
, �� ��� "� ,/�"�� "��� "�  
��N 	! 
ह ��� "ह�� (�ह2'�� �" �
O �हJ �/< 	':� 
	ह��
 �� �� "� /ह ���� ���
����+', 7�� ��� 
���� L����- ��� �� 5-5, 10-10 .� 15-15 ह��� 
"��� |�
� *(= ह� (�"� ह! ���"� �"�� � �"�� 
/�ह �� $'��)M
�
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6���हC "�  �_� �� ह��
�C� "� +	0 /��0 +�0 
�ह� �'��� 	� ��� �� 80-90 L��H� "�	 �2C= ह� 
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�
 
f��O 	� �"��� ह� L����- ह! ����� ���� �"���O "�  
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�� ��"�� �� 
ह �हJ ���
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ह! .� �� �"��� "�) ���� ह!, /ह 62 L��H� �� 
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�� "P �Q "�  X�� ���=� N� /ह �� "� /� ��'( 
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L��H� �ह,�� ह!   	ह��
, 30 L��H� "� �� �हJ, 
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(�
�	�� ह!   	! �� ह�6� "�  	�#
	 �� ��"�� �� 
��d/�,� "&' �� �" ������ "� �8�/�
�� 
"�/�x, ��"�  �*��R 	�"�	� ��= "�/�x' , 
��"� ������� "��, ��"� ��
��� "� "=  "�� .� 
$�� ��"�  �*��R �5��	 ����� ह� �+ �� ��"� 
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SHRI K. RAHAM KHAN (Karnataka) : Mr. 

Vice-Chirman, Sir, after a long wait you have 
provided me an opportunity to present my 
views on the Budget. The Budget for 1998-99 
presented to the Parlaiment by the hon. 
Finance Minister is before us for discussion. 
The people, the Press, experts, industries and 
the common man, have reacted to this Budget 
differently. But everybody is unanimous that 
this Budget is directionless and has no 
message and is not inspiring. 

Mr. Vice-Chairman, Sir, the hon. Finance 

Minister, in his long Budget Speech has stated 

the good objectives of his budget. On page 2 

of his Budget Speech he has enumerated the 

good objectives which this Budget is going to 

achieve. I am afraid, he is in a dreamland. He 

will not be able to achieve any of the good 

objectives. This Budget will not strengthen 

the foundation of the Indian economy, as he 

dreams. It will not boost the rural economy. 

There is nothing in the Budget which will 

boost the rural economy. It will not restore the 

momentum of industrial growth and revive 

the capital market, as he dreams. We have 

seen how the capital market is reacting. 

Sometimes some hon. Members had said that 

we should not care for the capital market. 

It is the hon. Finance Minister's dream that 

he will revive the capital market, but, I am 

afraid the results are before us. 
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It .will not help him to create job 

opportunities. It will also not reduce his 

dependence on borrowed capital. Borrowed 

capital means that borrowings will increase in 

this Budget. This is evident. It is not a Budget 

where there is transparency to understand it. 

So many things are happening in this Budget, 

which is a mystery. They are trying to project 

and place it, but unfortunately, it is not 

possible. 

Inflation cannot be contained. That is the 

unanimous view in the country. Domestic 

savings will not increase because there is no 

incentive for savings. He has ultimately said 

that it will reduce the bureaucratic hurdles. I 

am afraid, in this Budget there will be more 

bureaucratic hurdles than what he wants to 

remove. 

   My other friends, and the Leader of the 

Opposition, Dr. Manmohan Singh, had said, 

"The figures he has presented are a gimmick." 

As everybody has said, I repeat it, the Finance 

Minister, in his anxiety to present a glorious 

picture, a bright picture, has sometimes used 

words 1 such as budget—revised, revised 

estimates and sometimes budget estimates. 

Wherever it is convenient, he has changed it. 

It is not correct. There should be consistency. 

In accounting we say there should be a 

consistent policy 

Wherever it is convenient he has used 

"Revised Budget; wherever convenient, 

"Budget Estimate", and then compare it. He 

has misled, the people—with all 

responsibility I use the word-misled the 

whole nation. I would like to dwell upon only 

a few things because of lack of time. On 

education, the hon. Finance Minister in his 

Budget Speech has said, "Education is the key 

vehicle or social transformation." 

'Universalisation of elementary 

education and eradication of illiteracy are the 

central elements of our social policy. 

Government also plans to implement the 

Constitutional provision for making primary 

education free and compulsory '     up   to   

fifth   standard'.    The    Finance 
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Minister says that to achieve this objective, 

the Budget provides nearly fifty per cent 

increase in the total budgetary allocation. 

Mr. Vice-Chairman, Sir, this is a statement 

which has nothing to do with reality. There is 

absolutely no allocation for primary 

education. In fact, he has killed primary 

education. The allocation for primary 

education is absolutely nil. There is no 

increase in the allocation for primary 

education. 

What does even this fifty per cent increase 

which is being talked of amounts to? As has 

been pointed out here, about Rs. 1,000 crores 

is meant for salaries. Another Rs. 1,000 

crores is for higher education. There is an 

increase in the allocation by Rs. 300 crores in 

respect of the University Grants Commission. 

I am not saying that it should not be 

increased. But what about the priority which 

you have mentioned that you are going to 

give to primary education, removal of 

illiteracy, women's education, girls' 

education? 

If you go into the details—I am not 

spelling out all the details—you find that 

there is absolutely no budgetary allocation for 

these things. 

For example, elementary education, the 

amount allocated in the Budget Estimates for 

1997-98 was Rs. 304 crores. As per the 

Revised Estimates, the figure is Rs. 301 

crores. For this year, i.e. 1998-99, the amount 

allocated is Rs. 304 crores! What is the great 

thing you have done? What is the 

Constitutional right you are going to give? 

Why do you say one thing in your Budget 

speech and do the Contrary in actual practice? 

There are many other things like this. For 

example, the nutrition programme, the mid-

day meal programme. You have not increased 

the allocation. The figures, as per the Budget 

Estimates for last year and the Budget 

Estimates for this year, are Rs. 651 crores and 

Rs. 667 crores, respectively. What you have 

done is to compare the allocation for this year 

with the Revised Estimates for last year. As 

the whole money was not spent, the Revised 

Estimates figure is Rs. 560 crores. You 

should compare the allocation for this year 

with that made for last year, in the Budget 

Estimates. When you make this proper 

comparison, you find that the allocation has 

gone up from Rs. 651 crores to just Rs. 667 

crores. Is this an increase? This just makes up 

for the inflation. Allocation for this 

programme is a primary requisite. Everybody 

is agrred that the mid-day meal programme is 

an important component in education. That is 

how you can attract students to schools. But it 

has been given a go-by. 

Then, we have what is called 'Other 

Programmes'. This is what we would like to 

know about. Earlier, for 'Other Programme', 

the amount allocated was just Rs. 6 crores. 

You have now allocated Rs. 106 crores for 

'Other Progrmmes'. What for is this huge 

allocation? Where would this amount go? 

Generally, the allocation has been of the order 

of Rs. 5 crores, Rs. 3 crores, Rs. 2 crores, etc. 

Why a sum of Rs. 106 crores has been 

allocated for 'Other Programmes' is not 

revealed. One does not know. It is for the 

Finance Minister to explain. 

Then, adult education. You have reduced 

the allocation. Then, distance education. It is 

very important. You would not be able to 

eradicate illiteracy through formal education. 

It is not possible. Formal education is very 

cost-effective. There is no allocation for 

distance education, mass education. What 

about the national open school scheme?. By 

this you can help drop-outs.-Thousands of 

drop-outs can be educated through the national 

open school system. But there is absolutely no 

allocation. 

Therefore, Sir, what is this Budget? If you 

make a micro-analysis, what do you find? 

You are only deceiving the people. You are 

saying one thing, but doing another thing. 

That is why we always question. That is why 

we say, you have a hidden agenda. 
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You -have provided Rs. 37 crores for 
modern Indian languages. Sir, I am not 
against Sanskrit. You have to promote it. 
For Sanskrit, Rs. 37 crores. For all 
modern Indian languages, Rs. 37 
crores. I think there should be a 
proportionate increase in the allocation 
for promotion of other languages also. 
The allocation for the last year was 
only Rs. 6 crores. Then, for the All 
India Institute of Technical Education, 
you have not increased the allocation. 
For the IITs you have increased the 
allocation. So, your thrust is confusing. 
You are a confused Government. That is 
why I say that it is a directionless 
Budget which will not inspire anybody. 
It may inspire a party, no doubt about 
it. As a party, you have to praise the 
Budget, no doubt about it. But, I am not 
criticising it for the sake of criticism. 

Mr. Vice-Chairman, Sir, there is 
absolutely no correlation between what 
the Finance Minister has said and the 
allocation on education. There is no 
time for me. I can go on illustrating 
that in every sector you have tried to 
hide more and reveal less, with the 
result that you are looked with 
suspicion. We look at you with 
suspicion because you are not giving to 
Parliament what you are supposed to 
give. So, kindly correct it. Don't do 
this. It is not good, and it is not in the 
interest of Parliament. 

Then, you have talked so much about 
welfare of the Scheduled Castes, the 
Scheduled Tribes and minorities. You 
blamed the Congress Government of 
appeasing minorities. You said, "Look, 
we are going to give them a programme. 
We are going to give them an economic 
programme. We are going to give them 
an educational programme. We will not 
appease them, but we will understand 
them." This is also your empty slogan. 
What is it that you have done practically? 
Let us come to the practical terms. You 
have done nothing. You have said in 
your manifesto, and you have told the 
public, "The real issues of the minorities 
are social backwardness, economic 
backwardness and
 educational 

 

 

 

 

backwardness." How have you 
tackled these? As a member of a 
minority, I would have appreciated it. I 
would have congratulated you if you had 
come with some programme. But you 
have no programme. You are worse 
than a slogan-shouter. When somebody 
does it, you call it appeasing. You do 
not do it. You say, "No. We will be 
equal." No minority asked you to give 
charity. You understand the social, 
economic and educational 
backwardness. Have you done it? Have 
you provided for it in your very first 
Budget? You say that it is your maiden 
Budget. You have not provided for it. 

In his Budget Speech, the Finance 
Minister took credit for having given 
Rs. 41 crores for the Minorities 
Development Corporation. Mr. Vice-
Chairman, this allocation of Rs. 41 
crores is not a fresh allocation. In the 
Budget Estimates for 1997-98, Rs. 41 
crores was "provided for. That was the 
share capital that the Government of 
India had to give to the Minorities 
Development Corporation In 1997-98. 
They had not released that amount. So, 
in 1998-99 they have released that 
amount. What is this? Is this not an 
appeasement? Why should the share 
capital which was already due and 
which should have been given, find a 
place in the Budget Speech of the 
Finance Minister? You are saying that 
you are giving Rs. 41 crores for the 
Minorities Development Corporation. 
You are telling the world, "Look, we are 
giving Rs. 41 crores." Had you given 
another Rs. 40 crores to the Maulana 
Azad Foundation which would have 
helped education of minorities, I would 
have appreciated it. You have given 
nothing. You have not given a paisa for 
the educational upliftment of 
minorities. 

Mr. Vice-Chairman, I have one or two 
points more, and I will end. 

You have levied service charges. 
Again you are discriminating here. At 
one place, the hon. Finance Minister 
says, "I want to remove the Inspector 
raj." Yes, you   have   given   certain   
things   to   the 
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small-scale industry. But, now, what are 
you doing to the same Excise 
Department? You have given it more 
opportunities to perpetuate the Inspector 
raj. You have introduced the service tax 
on the services of architects, interior 
decorators, management and different 
other sorts of services of professionals. 
But, who will monitor it? The same very 
inspectors, whom you are taking out from 
one place and putting on this monitoring job. 

Here too I would like to point out a 
grave lapse that you have committed. You 
have included the services of the chartered 
accountants, but not of the advocates. 
Advocates also take fees. They also 
represent. In the Supreme Court they take 
lakhs of rupees as fees. This is also a 
service profession. As chartered 
accountants do tax practice, so do advocates 
and sales-tax practitioners. But you have 
included only the service of the chartered 
accountants leaving out the services of the 
other two, as if you are discriminating against 
some professionals and in favour of the 
others. So, you have to look into this 
aspect also. 

Sir, PNR/GIR number is to be put for so 
many things, including while opening a 
Savings Bank Account. Even a coolie 
wants to open an account. If you say put a 
PNR/GIR number, the bank would not open 
his account. Don't you want that small 
savers should open a bank account? This 
proves that it is a thoughtless Budget. Sir, 
they just want to present the Budget and 
want us to pass it. It is strange that nobody 
in the bureaucracy has pointed out this farce. 
Sir, Parliament is an institution. When they 
present the Budget, they have to take our 
criticism in a spirit to correct their 
shortcomings. 

Sir, I welcome the abolition of the 
Urban Land Ceiling Act, but while doing 
so he should have come with some 
details. On the housing side, the Minister 
says they are going to give support by 
way of 100 per cent exemption to the 
World Bank aided projects. Sir, how 
many   World   Bank   aided   projects   are 

there. They have to be very practical. 
The World Bank aided projects will be 
taken by certain big builders. Small 
contractors will not be able to take the 
World Bank aided projects. That shows 
you arc giving tax exemptions to big 
contractors and builders and not to small 
ones. 

Sir, if you look into the Finance Bill 
and the Budget and the Statement of the 
hon. Finance Minister, you will find a 
number of contradictions. I have been 
participating in the Budget debates for 
the last fouf years. There is so much 
contradiction in the figures contained in 
the hon. Finance Minister's speech, the 
Budget and the Finance Bill. 

Sir, the Finance Minister is not here. 
Anyhow, the Minister of State for 
Finance is here. I hope he has been 
taking note of the points that have been 
raised. I hope, while replying to the 
debate, hon. Finance Minister will reply 
to the points in a proper manner. I would 
like to have a categorical answer on 
education, GIR/PNR numbers while 
opening a new bank account and on the 
reasons of his excluding certain 
professions from the service tax. 

THE VICE-CHAIRMAN (SHRI 
TRILOKI NATH CHATURVEDI): Dr. 
B   B. Dutta. 

DR. B. B. DUTTA (Nominated): If 
any other Member is left, you can call 
him. 

THE VICE-CHAIRMAN (SH. 
TRILOKI NATH CHATURVEDI): 1 
think with your cooperation it has been 
possible to accommodate each and 
everybody. 

DR. B. B. DUTTA: Sir, the House had 
heard Dr. Arun Kumar Sarma, Member 
of parliament from Asom Gana Parishad 
party of Assam. If the House is perceptive 
enough then, have definitely got some 
messages from him Though he talked on 
the Budget, strictly speaking he strayed 
away from the Budget, only to make 
some general but deep observations.   I   
think   he   has  given   a 
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message that reflects the anguish the political 
leaders and people in the North-East suffer 
from. 

Sir, you will kindly notice that in this 

House, so far no tribal Member has 

participated in this Budget. 

THE VICE-CHAIRMAN (SH. TRILOKI 

NATH CHATURVEDI): I was waiting for 

Mr. Angou Singh. When I called his name, he 

was not there. That is why I did not 

announce. 

DR. B.B. DUTTA (Nominated): Sir, there 

is a problem. Our tribal friends sometimes 

find it very difficult to get along with the 

process with which I can. I have waited, but 

they have left, on their patience had been 

exhausted. Here is an alienation that comes in 

the way you conduct the House, the way the 

respective parties conduct themselves. I am 

just drawing your attention. They feel 

alienated. They should be encouraged. They 

are insiders. If they speak out their mind, 

then, we will get something out of that. That 

is the only intention. But anyway. Sir, I will 

be very brief because there arc only few to 

listen. 

THE VICE-CHAIRMAN (SHRI TRILOKI 

NATH CHATURVEDI): We arc all here to 

listen to your points. 

DR. B.B. DUTTA: I will just confine 

myself to a few ponts pertaining to the North-

East which Dr. Arun Kumar Sarma did not 

spell out, but hinted. 

In paragraph 51 of the Finance Minister's 

speech he has given another message to the 

North-East that he is coming out with a non-

lapsable Central Resource Pool that each 

Ministry must spend 10 per cent of its total 

allocation in the North-East. If it docs not 

then the difference between what is spent and 

what is not spent within 10 per cent will come 

to the Central Resource Pool and it will be 

there for the North-East and it will not lapse. 

Sir, once we get this message, naturally, 

common people will be very much delighted. 

But I for one have got great misgivings 

because two former United Front Government 

Prime 

Ministers, Shri Dcve Gowda and Shri i.K. 

Gujral visited the North-East. Shri Dcve 

Gowda stayed there for 7 days. He created 

history, by announcing that Rs. 6.100 crores 

would be given to the Norht-. East over and 

above the Plan allocation. Then, Mr. Gujral 

stayed there for two or three days. He 

reiterated the same stand and further added 

something. Now, make an assessment, what 

has happened out of this 
Rs. 6,100 crores. I told him in this House that 

it was a bluff. The Prime Ministers were 

misled by the bureaucrats. I checked up with 

the Planning I Commission. They were 

equally ignorant. I met the then Industry 

Minister, Mr. Murasoli 
Maran. He said that they were trying to find 

out the projects to spend that money. So, they 

were in the process of finding out projects and 

getting them sanctions and things like that and 

two or three sanctions were made available. 

So, this was the fate of that big deal. Now, on 

the' heel of that comes .this non-lapsablc 

Central Resource Pool. Sir, the Government 

accouants arc maintained on a cash basis. The 

amount which is not spent lapses. It cannot be 

carried over. So, I understand what can be 

done only is this that sanctions can be 

revalidated. But sanctions have to be 

revalidated with reference to schemes. My 

question to the hon. Finance Minister is this: 

What are the schemes? He is ominously silent 

about the schemes. I am inclined to speculate. 

The Shukla Commission visited North-East. It 

gave a report. A lot of discussion took place 

about marvellous aspects of this report which, 

to my mind, is not yet that marvellous. It dealt 

with only part of the problems. Then there 

was a Working Group in the Planning 

Commission. 

They had worked out something. Is the 

hon. Finance Minister referring to those 

things? The hon. Minister has not spoken 

about the Shukla Commission. He has not 

spoken about the Prime Minister's package. I 

would like to know as to what the   Non-

Lapsable   Resource   Pool   is 
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about? We would like to know as to what 
exactly this is. So far as the people of the 
North-East, particularly, the tribal 
people, are concerned, if you promise 
something to them, and if later on, 
nothing happens, you alienate them 
more. You create more distrust. So, I 
request the hon, Minister that what the 
earlier Governments have done, for 
God's sake, don't do it. At least, stand on 
the honest wicket and tell them as to what 
is what. 

Secondly, the hon. Finance Minister 
has again come out with something 
relating to the North-Eastern 
Development Finance Corporation. 
When the North-Eastern Development 
Finance Corporation was first created, it 
became a non-starter. It charged interest 
at the rate of 22 per cent. So, there were 
no takers. Very recently, the interest rate 
has been lowered. But the North-Eastern 
Development Finance Corporation has 
not taken any management banking 
functions which is very important from 
the point of view of the requirements of 
the North-East. Side by side, you find 
that the IDBI is there. Then the SIDBI is 
there. You will find that their functions 
are contracting. Now, I would like to 
know as to what the Finance Minister has 
in mind. Will he allow the IDBI and the 
SIDBI to contract their functions? What 
you are trying to give through the North- 
Eastern Development Finance 
Corporation, is being taken back through 
the contraction of the activities of other 
vital institutions. If you see the ground 
reality, you will realise that it is not the 
North-Eastern Development/Finance 
Corporation which is very important for 
the development of the North-Eastern 
region. But it is the SIDBI, it is the 
IDBI, which are much more important to 
the North-Eastern region than the North- 
Eastern Development Finance 
Corporation. So, I would request the 
Finance Minister to pay heed to this 
aspect. 

Sir, the Finance Minister also has come 
out with a statement that the North-
Eastern  Council   is  being  restructured, 

and a Bill will come to complete the 
process. We welcome it. We have already 
welcomed it. For years, we have been 
demanding that the North Eastern 
Council should be restructured. Mr. 
Pranab Mukherjee knows this. He had 
attended some of the meetins of the North-
Eastern leaders. He had been in touch 
with us. He had been advising us. We 
wanted that the North-Eastern Council 
should be restructured. So, that is a 
welcome step. But the main question is 
that the Finance Minister has not said 
anything about the funding policy of the 
North-Eastern Council. How do you 
propose to give funds to the North-
Eastern Council? The current funding 
policy is such that it does not mean 
much. Suppose, there was no North-
Eastern Council, then the Central 
Government would have spent some 
money in the Central sector, various 
Departments would have spent some 
money on some projects, If the North-
Eastern Council is merely there to take 
up these projects and complete them, 
what is the necessity of the North Eastern 
Council? Sir, you will recall that the 
North-Eastern Council was conceived 
with great imagination. These small 
States which have been created, and the 
region as a whole, with all its structural 
rigidities, with its alienation from the 
mainland, even physically, by being just 
attached to the Siliguri neck, have got a 
number of regional problems. There is 
the problem of marketing, there is the 
problem of development of infrastructure 
and so on. So, what the North-Eastern 
Council was supposed to do was that the 
States would look after themselves. But 
the North-Eastern Council will draw up 
projects which will address the needs of 
the region as a whole. It is exactly this 
function that the North-Eastern Council 
is not doing. 

'It is not doing because it is not being 
funded in that fashion. It is not doing 
because the North-Eastern Council is not 
being asked to prepare any integrated 
regional plan to develop its 
communication system and integrate  it 



407    The Budget [RAJYA SABHA] (General), 1998-99   408 

with the rest of the country, and to draw 

up plan for highways. We demanded 

double lane railways, double lane 

roadways. We wanted elevation of certain 

sector of the roads which are always 

flooded by mid Himalayan rains, cutting 

off North East from the rest of India. 

These are the things. The entire North- 

East should be brought closer. The 

North-Eastern States—Nagaland, 
Meghalaya, Arunachal Pradesh—should be 

brought closer so that the home market is 

expanded, the regional market is expanded 

and the regional market gets more and more 

integrated with the rest of the country—the 

National market. This is not being done. Then 

what is the use of having the North-Eastern 

Council? So, I invite his attention to the 

purpose of restructuring the Council. If you 

are restructuring the North-Eastern Council, 

then what for are you restructuring it? For 

God's sake, kindly try to fulfil the very 

objective, the very purpose for which it was 

set up. Give it adequate funds so that it can 

draw up such plans that within the North-East 

itself the markets expand and it gets 

adequately connected with the national 

markets for to-and-fro movement of goods 

and people. Sir, this is one thing. 

My fourth submission is this. Dr. Arun 

Sarma has mentioned that the Governments 

of the North East is not able to pay salaries to 

their employees. It is a fact. In the North-

Eastern States, a big financial crisis is going 

on. The origin of this financial crisis can be 

traced way back to 1989.Mr. Mukherjee—the 

hon. Member is sitting here; he knows it very 

well; he had been the Deputy Chairman of the 

Planning Commission; he had been the 

Finance Minister—knows thoroughly what 

the problem is. Sir, the non-Plan gap before 

1989 was first met, and then the Central Plan 

assistance was added to it. Now, the Central 

Plan assistance determines the size of the 

State Plan! Now what is happening here? We 

find that the Central Plan assistance, more or 

less, remains constant. This year also, the 

assistance is Rs. 29,538 crores. In 1997-98, it 

was Rs. 27,001 crores. So, the increase is not 

much. If you allow for inflation adjustments, it 

is neutralised. If you calculate the hike in the 

cost of capital goods, then it is more than 

neutralised. If you calculate the fall in the 

value of the rupee, then it is much more 

neutralised, but if you consider the situation in 

the North-East, then it is further neutralised, 

and you will find that actually, the Central Plan 

assistance is declining in real terms. Now with 

the Central Plan assistance, declining and their 

non-Plan gap always increasing, the crises is 

deepening. The Rangarajan Committee which 

was set up to fix this problem gave them a 

temporary relief that up to 30 per cent they can 

divert the Plan funds to meet their non-Plan 

expenditure, i.e., from their own Central Plan 

assistance, up to 30 per cent they can divert. 

Now, some of the States are crossing that limit 

also. You see a problem has occurred which is 

not being solved. Now it is this problem which 

has to be solved. I do understand that the 

North-Eastern States and quite a number of 

other States also do not have the reputation of 

managing their finances well. But by saying 

that they have not managed their finances 

well, you cannot allow in the North-East, 

which is stricken by insurgency, which is 

slipping out of your hands, a terrible situation 

to emerge which will not be manageable after 

a time. The process of alienation continues. 

Now in the finanical situation also, this kind of 

unimaginative handling is there; you are not 

attending to this problem. What is required is, 

you set up a new expert Committee to find out 

ways and means to being the financial affairs 

in the North-Eastern States under control. The 

States should also be asked to have more 

financial discipline. There are a number of 

reasons why the financial discipline is 

breaking down in the North-Eastern States. 

 

Those things should be attended to. But the 

flow of finance should not be choked. You 

have created States which 
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are not fully economically viable. 
Everybody knew that they were created out 
of expendiency. Chief Minister after Chief 
Minister have been telling us in the meetings 
that these States were created out of 
expediency and not on the considerations 
of economic viability or any other factor. 
You have to look after the States for a 
number of years. 

How do you look after? In what way are 
you handling the States? So, a major 
responsiblity comes to the Centre. These 
four things should be taken care of. I 
would like to mention specifically about 
the North-East because things are 
becoming worse and worse every day. 

Sir, just one or two points and I am 
finished. One of the hon. Members from the 
ruling benches said that there was emphasis 
on the rural sector, on the agricultural 
sector. Okay. I would just like to draw the 
attention of the Finance Minister to the coir 
industry. There is a coir industry in the 
southern States, Kerala, Karnataka, Tamil 
Nadu and all the coastal areas. Now they 
produce rubberised coir. There are Rs. 80 
crores vorth of industries. They are in a quite 
lealthy form. In this Budget, for the first ime, 
you have put 5% excise duty on his. I am 
telling you that this is going to lit them very 
badly. These industries are nvironment-
friendiy. These industries employ a large 
number of women. The :nd product is 
biodegradable. Now they will be finished, 
because of this 5% excise duty, by the 
synthetic foam industry which is not 
environment-friendly and which is non-
biodegradable will thrive. These are small 
mistakes which are being committed. But 
they have a much larger effect on the 
society. 

Now I would like to draw the attention of 
the Finance Minister to another thing. This is 
the last point. We have got Rs. 2,000 
crores worth of power cable industry. For the 
last two years or so this industry is also 
facing a problem. Our addition to power 
generation is very less. We have been able 
to achieve less than 50%. As a result of 
that the damand for 

cables is very low. There are.low-level 
purchases by major core sector customers 
resulting in a negative growth rate of 
15% to 20%. So, this industry is also 
reeling under pressure. Now what is the 
problem that they are facing? In this case, 
while domestic cable producers will be, 
saddled with additional non-mod vat able 
special customs duty of 8%, effective 11% on 
imported raw materials, imported cables by 
power generation projects will be 
exempted from this additional special 
customs duty. It means that you can import 
finished products. But when you are 
producing inside the country you are at a 
disadvantage. Just to demonstrate the point I 
will give you the calculations. In the case 
of imported cables for power generation 
projects, the basic customs duty is 20% 
special customs duty is 2%, special CVD 
nil. The total comes to 22%. In the case of 
idigenous cables, the basic customs duty is 
20% and the special customs duty is 2% 
on imported raw materials. On top of this, the 
excise duty on finished cables is 18% and 
the Central sales-tax on finished cables is 
4%. The total comes to 44%. So, the duty 
structure is 44% and 22%. How do the 
indigenous producers survive? In paragraph 
121 of the Finance Minister's Budget Speech, 
if I am correct, he has given an assurance that 
if some anomalies are found, they will be 
corrected. So, I would like him to make 
that correction. In the case of power 
transmission projects, on imported cables the 
basic customs duty is 20%, the special 
customs duty is 2% the CVD is 10% and the 
special additional duty is 8% effective 11%. 
The total comes to 43%. 

Then for indigenous cables the basic 
duty is 20% per cent, special duty is 2 per 
cent, CVD is 10 per cent and 8 per cent 
special additional duty effective 11 per 
cent, is 11 per cent. The excise duty on 
finished cables is 18 per cent and Central 
Sales Tax on finished cables is 4 per cent. 
The total comes to 65 per cent. So it is 65 
per cent versus 43 per cent. It menas we are 
favouring imports. Sir, it 
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requires correction. There is no 
improvement The situation remains the 
same in the case of petroleum refineries. 
Nothing has been done about it. There 
were sorm .nomalies in the last Budget 
also. The same anomalies are there in 
this Budget. I would request the hon. 
Finance Minister to correct these 
anomalies; otherwise they will hit us very 
oadly. Employment, income generation 
..;id everything will get affected. This is 
the least we can expect from the Finance 
Minister. Thank you. 

THE VICE-CHAIRMAN (SHRI 
TRILOKI NATH CHATURVEDI): Now 
the discussion on the Budget is over. The 
hon. Finance Minister would reply to the 
debate at 12 o'clock tomorrow. I adjourn 
the House till 11 a.m. tomorrow. 

The House then adjourned 
at eleven minutes pa, t ten of 
the clock till eleven of the 
clock on Thursday, the 11th 
June, 1998. 


